
CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

SINGLE MEMBER BENCH  

CAUSELIST  

Court No. : 2 
 

Date :19/03/2018 

Day :Monday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Dr. Devender Singh,Member Technical  

   

S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
REGULAR 

MATTERS     

1  E/3849/2005  C.C.E Chandigarh-i  S C J Master Batches  DR/IP  
 

                                                                    

2  E/40/2010  
GUPTA METAL 

SHEETS PVT. LTD.  
C.C.E DELHI-III  

L. P. Asthana & Reena 

Khair/DR   

                                                                    

3  E/41/2010  
Agrawal Metal Works 

Pvt. Ltd.  
C.C.E Delhi-iii  T. R. Rustagi,Advocate/DR  

 

                                                                    

4  E/42/2010  Shiva Metal Traders,  C.C.E Delhi-iii  
JITENDRA SINGH 

ADVOCATE/DR   

                                                                    

5  E/43/2010  V.k.enterprise,  C.C.E Delhi-iii  
JITENDRA SINGH 

ADVOCATE/DR   

                                                                    

6  E/505/2010  C.C.E PANCHKULA  
KRISHNA MACHINE 

TOOLS,  
DR/R. K. Philips  

 

                                                                    

7  E/506/2010  C.C.E PANCHKULA  
KUMAR ABHISHEK 

ENGINEERING CO.  
DR/Naveen Bindal  

 

                                                                    

8  ST/1157/2010  
HITACHI METGLAS 

(INDIA) PVT. LTD.  
C.C.E DELHI-III  

Anil Sood,CAS 

Associates/DR   

                                                                    

9  E/58334/2013  
Ms Maruti Suzuki India 

Limited  
C.C.E Delhi-iii  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

10  E/58335/2013  
Ms Maruti Suzuki India 

Limited  
C.C.E Delhi-iii  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

11  E/58336/2013  
Ms Maruti Suzuki India 

Limited  
C.C.E Delhi-iii  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

12  E/58337/2013  
Ms Maruti Suzuki India 

Limited  
C.C.E Delhi-iii  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

13  E/58434/2013  Lally Motors Pvt Ltd  C.C.E CHANDIGARH-II  
AGARWAL SANJIV AND 

COM (C.A.)/DR   

                                                                    

14  C/58587/2013  
Sai Steel And Allied 

Industries  
C.C. Amritsar  Naveen Bindal/DR  

 

                                                                    
15  C/55403/2014  Kudos Chemie Limited  C.C. LUDHIANA  Gagan Kohli/DR  

 
 

 

Prepared By Checked By 

 

Assistant Registrar/Sr.PS 

CESTAT Chandigarh 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

LIST OF DIFFERENCE OF OPINION MATTERS 

CAUSELIST  

Court No. : 1 
 

Date :19/03/2018 

Day :Monday 

Time :  

/After Regular DB 

Bench Over 

CORAM:  
  

Hon'ble Mr. Anil G. Shakkarwar,Member Technical  
  

S.No. 
APPEAL 

NO.  
APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
D.O.O. 

MATTERS     

1  E/858/2007  
AUTOMAX (UNIT OF OMAX 

AUTOS LTD.)  

C.C.E. DELHI-

III  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

2  E/859/2007  
VINOD KAPOOR, AGM, 

AUTOMAX  

C.C.E. DELHI-

III  
IP/DR  

 

                                                                    

3  E/860/2007  
N.K. PACHAURI, DY. 

MGR.,AUTOMAX  

C.C.E. DELHI-

III  
IP/DR  

 

                                                                    

4  E/889/2007  
HERO CYCLES LTD. 

(C.R.DIVISION)  

C.C.E, DELHI-

III  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

5  E/1253/2010  
ESCORTS LTD (ENGG. 

DIVISION)  

C.C.E. DELHI 

IV  

S. Madhavan/R 

Muralidharan/DR   

6  C/60038/2013  Regal Alloys Pvt Ltd  C.C. Amritsar  Sudhir Malhotra./DR  

 

7  
C/60039/2013  Regal Alloys Pvt Ltd  C.C. Amritsar  IP/DR  

 

8  C/60040/2013  Regal Alloys Pvt Ltd  C.C. Amritsar  IP/DR  

 

6  C/60041/2013  S M Steel Traders  C.C. Amritsar  Sudhir Malhotra./DR  
 

                                                                    
7 C/60042/2013  S M Steel Traders  C.C. Amritsar  Sudhir Malhotra./DR  

 
                                                                    
8  C/60043/2013  S M Steel Traders  C.C. Amritsar  Sudhir Malhotra./DR  

 
                                                                    
9 C/52109/2014  Sharu Steels Pvt Ltd  C.C. Amritsar  Sudhir Malhotra./DR  

 
                                                                    
10  C/52110/2014  K K Garg Mg Director  C.C. Amritsar  Sudhir Malhotra./DR  

 
 

 

Prepared By Checked By 

 

Assistant Registrar/Sr.PS 

CESTAT Chandigarh 

 

 

 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

DIVISION BENCH  

CAUSELIST  

Court No. : 1 
 

Date :19/03/2018 

Day :Monday 

Time : 10:30A.M 

CORAM:  
   

Hon'ble Mr. Ashok Jindal,Member Judicial  
  

Hon'ble Mr. Anil G. Shakkarwar,Member Technical  

 
S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
MISC. MATTERS 

    

1  ST/EH/60056/2018  Wave Beverages Pvt Ltd  C.C.E Ludhiana  
V. LAKSHMI 

KUMARAN/DR   

 
ST/750/2012  

    
                                                       

 
2  ST/EH/60075/2018  D L F Limited  

C.C.E Service Tax - 

Delhi  

Pradeep Kumar 

Mittal/DR   

 
ST/3089/2012  

    
                                                       

 
3  ST/EH/60058/2018  Wave Beverages  C.C.E Ludhiana  

V. LAKSHMI 

KUMARAN/DR   

 
ST/56452/2013  

    
                                                       

 
4  ST/EH/60057/2018  Wave Beverages Pvt Ltd  C.C.E Jalandhar  

V. LAKSHMI 

KUMARAN/DR   

 
ST/52121/2015  

    
                                                       

 
5  ST/COD/52089/2015  H P C L Mittal Pipelines Ltd  

C.C.E 

CHANDIGARH-II  

PDS LEGAL 

ADVO(DELHI)/DR   

 
ST/53390/2015  

    
                                                       

 
6  C/COD/68/2016  Oaj Sons  C.c. Ludhiana  

Saurabh Kapoor, 

Advocate/DR   

 
C/194/2016  

    
                                                       

 
7  ST/MISC/60050/2018  Ge Capital Services India  C.C.E Delhi-iv  IP/DR  

 

 
ST/60362/2016  

    

8 ST/COD/60380/2017  
Glaxosmith Kline Consumer 

Healthcare Ltd  
C.C.E Gurgaon I  

V. LAKSHMI 

KUMARAN/DR  
 

 

ST/60835/2017  
    

 
REGULAR 

MATTERS     

9  ST/52080/2014  
Dinesh Kumar Sharma 

Construction Pvt Ltd  

C.C.E Jammu & 

Kashmir  

Rupender Singh, 

Advocate/DR  

Top of 

Board 

                                                                    

10  E/2212/2008  
HASTIR HERBAL UDYOG 

SAMITI  

C.C.E. 

JALLANDHAR(Hq. 

at Chandigarh)  

Sudhir Malhotra./DR  
 

                                                                    

11  E/2335/2008  
DR. RAJ KUMAR HASTIR-

PRESIDENT  

C.C.E. 

JALLANDHAR(Hq. 

at Chandigarh)  

Sudhir Malhotra./DR  
 

                                                                    

12  
E/1409/2009 

E/MISC/52079/2015  
Godrej Agrovet Limited,  

C.C.E Jammu & 

Kashmir  

Yogesh. S. Patki, 

Adv/DR   

                                                                   

13  
E/1842/2009 

E/MISC/50556/2015  
Godrej Agrovet Limited  

C.C.E Jammu & 

Kashmir  

Yogesh. S. Patki, 

Adv/DR   



                                                                   
14  E/2701/2009  WOOLWAYS (INDIA) LTD  C.C.E LUDHIANA  G. S. Bhangoo/DR  

 
                                                                    

15  E/2849/2009  C.C.E LUDHIANA  

WOOLWAYS 

INDIA LTD. (UNIT 

NO.I),  

DR/IP  
 

                                                                    

16  E/103/2010  
R. B. JODHAMAL INDUSTRIES 

PVT. LTD.  
C.C.E. JAMMU  

L. P. Asthana & 

Reena Khair/DR   

                                                                    

17  E/581/2010  Ace Cables Industries (p) Ltd.  C.C.E Delhi-iv  
K. L. Handa, 

Consultant,/DR   

                                                                    

18  E/670/2010  
ACE CABLE INDUSTRIES PVT. 

LTD.  
C.C.E. DELHI IV  

K. L. Handa, 

Consultant,/DR   

                                                                    

19  E/3650/2010  Punch Auto  C.C.E Panchkula  
VIKRANT 

KACKRIA/DR   

                                                                    
20  E/3651/2010  Viraj Maschinenfabrik Pvt Ltd  C.C.E Panchkula  IP/DR  

 
                                                                    

21  E/3952/2010  Arihanta Metal Company  C.C.E Delhi-iv  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

22  E/27/2011  
TARUSH STEEL AND ALLOYS 

PVT. LTD.  
C.C.E ROHTAK  

V. M. Doipohode & 

Co,Advocate/DR   

                                                                    

23  E/28/2011  
SHRI VINOD KUMAR GARG, 

C/O  
C.C.E ROHTAK  

V. M. Doipohode & 

Co,Advocate/DR   

                                                                    

24  E/29/2011  
SHRI SHRIPAL AGARWAL, 

C/O  
C.C.E ROHTAK  

V. M. Doipohode & 

Co,Advocate/DR   

                                                                    

25  E/44/2011  C.C.E. JAMMU  

KOHINOOR 

INDUSTRIAL 

AGRO 

PRODUCTS,  

DR/IP  
 

                                                                    

26  E/299/2011  C.C.E. CHANDIGARH  
C.S. ZIRCON PVT. 

LTD.,  
DR/IP  

 

                                                                    

27  E/529/2011  
KRISHI RASAYAN EXPORTS 

PVT. LTD.,  
C.C.E. JAMMU  

Rakesh Punj 

Advocate/DR   

                                                                    

28  E/794/2011  STAR PLY BOARDS LTD.,  
C.C.E 

PANCHKULA  
IP/DR  

 

                                                                    

29  E/925/2011  C.C.E LUDHIANA  
THAKUR STEEL 

& AGRO INDS.,  
DR/IP  

 

                                                                    

30  E/948/2011  RAMAN BOARDS,  C.C.E ROHTAK  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

31  E/984/2011  
SHRI V.L. PANDEY, HEAD 

OPERATIONS,  
C.C.E DELHI-III  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

32  E/1066/2011  
HONDA MOTORS CYCLES 

AND SCOOTERS LTDS., (SPD)  
C.C.E DELHI-III  

Tarun Gulati, 

Economic Laws/DR   

                                                                    

33  E/1198/2011  Krishi Rasayan Exports Pvt Ltd  
C.C.E Jammu & 

Kashmir  

Rakesh Punj 

Advocate/DR   

                                                                   



34  E/1243/2011  Shri Bijender Kumar Director Of  C.C.E Delhi-iv  Lajja Ram/DR  
 

                                                                    

35  E/1341/2011  
BALAJI ALUMINIUM ALLOYS 

(P) LTD.,  
C.C.E. DELHI IV  

K. K. Anand, 

Advocate /DR   

                                                                    

36  E/1342/2011  
SHRI M.M. MINOCHA, 

DIRECTOR OF,  
C.C.E. DELHI IV  

K. K. Anand, 

Advocate /DR   

                                                                    

37  E/1526/2011  
SUN PHARMACEUTICAL 

INDUSTRIES  
C.C.E. JAMMU  Vinay Kansara/DR  

 

                                                                    
38  E/1651/2011  MET TRADE INDIA LTD.  C.C.E. JAMMU  praveen sharma/DR  

 
                                                                    
39  E/1716/2011  MET TRADE INDIA LTD.  C.C.E. JAMMU  praveen sharma/DR  

 
                                                                    

40  E/1653/2011  Sushil Jain, Authorised Person, Of  C.C.E Rohtak 
L. P. Asthana & 

Reena Khair/DR   

                                                                    

41  E/1673/2011  MARSHALL CASTINGS LTD.  C.C.E. DELHI IV  
K. K. Anand, 

Advocate /DR   

                                                                    

42  E/1674/2011  D.L. CHOPRA, DIRECTOR OF  C.C.E. DELHI IV  
K. K. Anand, 

Advocate /DR   

                                                                    

43  E/1675/2011  MARSHALL AUTO CAST LTD.  C.C.E. DELHI IV  
K. K. Anand, 

Advocate /DR   

                                                                    

44  E/1676/2011  D.L. CHOPRA, DIRECTOR OF  C.C.E. DELHI IV  
K. K. Anand, 

Advocate /DR   

                                                                    

45  E/1677/2011  
MARSHALL AUTO 

INDUSTRIES LTD.  
C.C.E. DELHI IV  

K. K. Anand, 

Advocate /DR   

                                                                    

46  E/1678/2011  D.L.CHOPRA, DIRECTOR OF  C.C.E. DELHI IV  
K. K. Anand, 

Advocate /DR   

                                                                    

47  E/1679/2011  
MARSHALL FOUNDRY 

WORKS (P) LTD.  
C.C.E. DELHI IV  

K. K. Anand, 

Advocate /DR   

                                                                    

48  E/1680/2011  D.L. CHOPRA, DIRECTOR OF  C.C.E. DELHI IV  
K. K. Anand, 

Advocate /DR   

                                                                    

49  E/1681/2011  
MARSHALL FOUNDRY AND 

ENGG. (P) LTD.  
C.C.E. DELHI IV  

K. K. Anand, 

Advocate /DR   

                                                                    

50  E/1682/2011  D.L. CHOPRA, DIRECTOR OF  C.C.E. DELHI IV  
K. K. Anand, 

Advocate /DR   

                                                                    

51  E/1935/2011  KHOSLA FOUNDRY LIMITED,  C.C.E. DELHI IV  
N. K. Sharma & 

Associates, /DR   

                                                                    

52  E/1936/2011  
SHRI AMAR NATH, DIRECTOR 

OF  
C.C.E. DELHI IV  IP/DR  

 

                                                                    

53  E/1937/2011  
VIJAY ENGINEERING AND 

METAL WORKS  
C.C.E. DELHI IV  IP/DR  

 

                                                                    

54  E/1938/2011  
SHRI AMAR NATH PARTNER 

OF  
C.C.E. DELHI IV  IP/DR  

 

                                                                   

55  E/1683/2011  C.C.E Rohtak  
Indian Oil 

Corporation Ltd  
DR/L. P. Asthana  

 



                                                                    

56  E/1773/2011  

SHREYANS INDUSTRIES LTD., 

(UNIT SHREE RISHAB 

PAPERS)  

C C.C.E. 

HANDIGARH-I  
Naveen Bindal/DR  

 

                                                                    

57  E/1774/2011  

SHREYANS INDUSTRIES LTD., 

(UNIT SHREE RISHAB 

PAPERS)  

C.C.E. 

CHANDIGARH-I  
Naveen Bindal/DR  

 

                                                                    

58  E/1775/2011  

SHREYANS INDUSTRIES LTD., 

(UNIT SHREE RISHAB 

PAPERS)  

C.C.E. 

CHANDIGARH-I  
Naveen Bindal/DR  

 

                                                                    

59  E/1776/2011  

SHREYANS INDUSTRIES LTD., 

(UNIT SHREE RISHAB 

PAPERS)  

C.C.E. 

CHANDIGARH-I  
Naveen Bindal/DR  

 

                                                                    

60  E/1856/2011  ALLIED POLES (INDIA) LTD.  C.C.E. DELHI-III  
L. P. Asthana & 

Reena Khair/DR   

                                                                    

61  E/2105/2011  C.C.E. JAMMU  
VIRAJ 

INDUSTRIES,  
DR/IP  

 

                                                                    

62  E/2210/2011  C.C.E. JAMMU  

INDIGO 

FLAVOURS PVT. 

LTD.  

DR/IP  
 

                                                                    

63  E/2438/2011  VARDHMAN ALLOYS,  C.C.E. JAMMU  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

                                                                    
64  E/2787/2011  CENTURY NF CASTINGS  C.C.E. DELHI IV  R K HASIJA/DR  

 
                                                                    
65  E/91/2012  D.S. DOORS (I) LTD.  C.C.E. DELHI IV  Suresh Aggarwal/DR  

 
                                                                    
66  E/92/2012  D.S. SHARMA, M.D.  C.C.E. DELHI IV  Suresh Aggarwal/DR  

 
                                                                    
67  E/93/2012  DINESH JANGIR, M.D OF  C.C.E. DELHI IV  Suresh Aggarwal/DR  

 
                                                                    

68  
ST/621/2012 

ST/EH/60385/2017  
C.C.E. Chandigarh-i  

Punjab Roadways, 

Through State 

Transport  

DR/IP  
 

                                                                    
69  ST/699/2012  Director State Transport  C.C.E Chandigarh-i  IP/DR  

 
                                                                    
70  ST/51802/2014  Director State Transport  C.C.E Chandigarh-i  IP/DR  

 
                                                                    
71  E/1494/2012  C.C.E Chandigarh-i  J K Industries  DR/IP  

 
                                                                    

72  E/57300/2013  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

73  E/57301/2013  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

74  E/57302/2013  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

75  E/57303/2013  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

76  E/57304/2013  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 



                                                                    

77 E/57936/2013  
Sumil Chemicals Industries Pvt 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

78 ST/59419/2013  C.C.E Delhi  Ms Dlf Projects Ltd  
DR/Pradeep Kumar 

Mittal Adv.  
 

79  E/59673/2013  Ultimate Flexipack Ltd  
C.C.E Jammu & 

Kashmir  

K. K. Anand, 

Advocate /DR  
 

80  E/51894/2014  Jai Beverage Private Limited  
C.C.E Jammu & 

Kashmir  

K. K. Anand, 

Advocate /DR   

                                                                    

81  ST/51946/2014  Xerox India Ltd  C.C.E Delhi  
V. LAKSHMI 

KUMARAN/DR   

                                                                    
82  ST/52595/2014  C.C.E Service Tax - Delhi  Xerox India Ltd  DR/IP  

 
                                                                    

83  E/54890/2014  Godrej Agrovet Limited  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

84  E/54891/2014  Godrej Agrovet Limited  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

85  E/55291/2014  Uflex Ltd Unit Ii  
C.C.E Jammu & 

Kashmir  

Arvind 

Arora,Advocate/DR   

                                                                    

86  E/55292/2014  Uflex Ltd  
C.C.E Jammu & 

Kashmir  

Arvind 

Arora,Advocate/DR   

                                                                    

87  E/55293/2014  Uflex Ltd Unit Iii  
C.C.E Jammu & 

Kashmir  

Arvind 

Arora,Advocate/DR   

                                                                    

88  E/55294/2014  Uflex Ltd Unit Ii  
C.C.E Jammu & 

Kashmir  

Arvind 

Arora,Advocate/DR   

89  E/55295/2014  Uflex Ltd Unit Ii  
C.C.E Jammu & 

Kashmir  

Arvind 

Arora,Advocate/DR  
 

90  E/69/2015  Ambika Industries  C.C.E Ludhiana  IP/DR  

 

91 
E/72/2015 

 E/EH/60414/2017  
Ambika Overseas  C.C.E Ludhiana  Rupesh Kumar/DR  

 

92  E/50099/2015  Bharat Insecticides Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

93  E/50815/2015  Zuventus Healthcare Ltd  
C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

                                                                    

94  E/50816/2015  Zuventus Healthcare Ltd  
C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

                                                                    

95  E/51123/2015  Sds Ramcides Crop Pvt Ltd  
C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

                                                                    

96  E/51124/2015  
Sds Ramcides Crop Science Pvt 

Ltd  

C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

                                                                    



97  E/51125/2015  
Sds Ramcides Crop Science Pvt 

Ltd  

C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

98  E/51126/2015  
Sdr Ramcides Crop Science Pvt 

Ltd  

C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

99  E/51214/2015  Zuventus Healthcare Ltd  
C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

100  E/51276/2015  Zuventus Healthcare Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

101  E/51277/2015  Zuventus Healthcare Ltd  
C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

102 E/51279/2015  Zuventus Healthcare Ltd  
C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

                                                                    

103  ST/52410/2015  
Himachal Pradesh Housing And 

Urban Development Authority  
C.C.E Chandigarh-i  

Rajeev Sood & 

Company CA,/DR   

                                                                    

104 E/52467/2015  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

105 E/52468/2015  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

106  E/53315/2015  Emcure Pharmaceuticals Ltd  
C.C.E Jammu & 

Kashmir  

Ram Narain & 

Gautam Chugh, 

Adv/DR  
 

                                                                    

107  E/53316/2015  Emcure Pharmaceuticals Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

108  E/53317/2015  Emcure Pharmaceuticals Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

109  E/53318/2015  Emcure Pharmaceuticals Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

110  E/53319/2015  Emcure Pharmaceuticals Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

111  E/53370/2015  Pearl Drinks Ltd  
C.C.E Jammu & 

Kashmir  

V. M. Doipohode & 

Co,Advocate/DR   

112  E/161/2016  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

113  E/162/2016  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

114  E/163/2016  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

115  E/164/2016  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

116  E/165/2016  Godrej Agrovet Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    
117  E/60944/2017  Ms O J B Herbals Pvt Ltd  C.C.E Shimla  Naveen Bindal/DR  

 

 
Prepared By 

Checked By 

 

Assistant 

Registrar/Sr.P

S 

CESTAT 



Chandigarh 

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

SINGLE MEMBER BENCH  

CAUSELIST  

Court No. : 2 
 

Date :20/03/2018 

Day :Tuesday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Dr. Devender Singh,Member Technical  

   

S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
REGULAR 

MATTERS     

1  E/1014/2010  
SUKAM POWER SYSTEMS 

LTD.  
C.C.E DELHI-III  Bipin Garg/DR  

 

                                                                    

2  E/1015/2010  
KUNWAR DEEP SACHDEVA, 

CEO  
C.C.E DELHI-III  Bipin Garg/DR  

 

                                                                    
3  E/1016/2010  KARAMBEER DRIVER  C.C.E DELHI-III  Bipin Garg/DR  

 
                                                                    
4  E/1017/2010  SNOW TRACK INDIA  C.C.E DELHI-III  Bipin Garg/DR  

 
                                                                    

5  E/1018/2010  
ABHILASHA SALES 

CORPORATION  
C.C.E DELHI-III  Bipin Garg/DR  

 

                                                                    

6  E/1160/2011  C.C.E LUDHIANA  
KIRPAL 

EXPORTS,  
DR/Saurabh Kapoor Advocate  

 

                                                                    

7  E/4068/2012  Suntec Enterprises  C.C.E Delhi-iv  
N. K. Sharma & Associates, 

/DR   

                                                                    
8  E/60868/2017  Steelman Rolling Mills Pvt Ltd  C.C.E Ludhiana  Jagmohan Bansal/DR  

 
                                                                    
9  E/60024/2018  Nandish Alloys Ltd  C.C.E Ludhiana  G. S. Bhangoo/DR  

 
                                                                    
10  E/60025/2018  Ama India Enterprise Pvt Ltd  C.C.E Ludhiana  Naveen Bindal/DR  

 
                                                                    
11  E/60026/2018  Unichem Laboratories Ltd  C.C.E Shimla  G. S. Bhangoo/DR  

 
                                                                    
12  ST/60027/2018  Ess Aar Builders  C.C.E Panchkula  Pawan Kumar Pahwa/DR  

 
                                                                    

13  E/60030/2018  Isha Enterprises  C.C.E Faridabad I  
N. K. Sharma & Associates, 

/DR   

                                                                    

14  E/60031/2018  Avon Ispat And Power Ltd  
C.C.E 3-

018Ludhiana  
G. S. Bhangoo/DR  

 

 

 

Prepared By Checked By 

 

Assistant Registrar/Sr. PS 

CESTAT Chandigarh 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

LIST OF DIFFERENCE OF OPINION MATTERS 

CAUSELIST  

Court No. : 1 
 

Date :20/03/2018 

Day :Tuesday 

Time : 

/After Regular DB 

Bench Over 

CORAM:  
  

Hon'ble Mr. Anil G. Shakkarwar,Member Technical  
   

S.No. 
APPEAL 

NO.  
APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
D.O.O.  

MATTERS     

1 E/1309/2008  
USHA INTERNATIONAL 

LTD  
C.C.E. DELHI IV  

V. LAKSHMI 

KUMARAN/DR  
 

2 E/2328/2009  
BHUPENDRA STEEL PVT. 

LTD.  
C.C.E. DELHI IV  IP/DR  

 

3  E/2617/2009  C.C.E. DELHI IV  
BHUPINDRA STEEL 

PVT. LTD.  

DR/K. K. Anand, 

Advocate  
 

4  E/2552/2009  
H.P.AGRO INDUSTRIES 

CORPORATION LTD, ,  

C.C.E. 

CHANDIGARH-I  
G. S. Bhangoo/DR  

 

                                                                    

5 E/3225/2009  
RACHNA OVERSEAS PVT. 

LTD.  
C.C.E. DELHI-III  

Ram Chander 

Choudhary/DR   

                                                                    

6 E/3226/2009  
MR. PREM KHANNA, 

MANAGING DIRECTOR,  
C.C.E. DELHI-III  

Ramchander Choudhary, 

Adv/DR   

 

 

Prepared By Checked By 

 

Assistant Registrar/Sr.PS 

CESTAT Chandigarh 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

DIVISION BENCH  

CAUSELIST  

Court No. : 1 
 

Date :20/03/2018 

Day :Tuesday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Mr. Ashok Jindal,Member Judicial  
  

Hon'ble Mr. Anil G. Shakkarwar,Member Technical  

 
S.No

. 
APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE 

REMARK

S 

 
MISC. MATTERS 

    

1  
E/ROA/60415/2017 

E/2162/2011   
MET TRADE INDIA 

LTD.  
C.C.E. JAMMU  

RUPENDER SINGH 

ADVOCATE/DR   

2 E/EH/60055/2018  C.C.E LUDHIANA  
Raghu Exports 

India Pvt Ltd  
DR/IP  

 

 

E/59843/2013  
    

                                                       
 

3  
E/MISC/60439/201

7  
C.C.E Gurgaon Ii  

Evershine Moulders 

Ltd  
DR/IP  

 

 
E/60366/2016  

    

 
REGULAR 

MATTERS     

                                                                    

4  E/1579/2006  

PRINCE AGRO & 

ALLIED 

INDUSTRIES  

C.C.E 

CHANDIGARH-I  

BSM LEGAL, 

ADVOCATES/CONSULTANTS/D

R  
 

                                                                    

5  E/2086/2006  
Prince Agro & Allied 

Industries  
C.C.E Chandigarh-i  Balbir Singh/DR  

 

                                                                    

6  E/366/2007  

RITESH 

INTERNATIONAL 

LTD.  

C.C.E LUDHIANA  V. LAKSHMI KUMARAN/DR  
 

                                                                    

7  E/367/2007  

SHRI RAJIV ARORA, 

MD RITESH 

INTERNATIONAL 

LTD.  

C.C.E LUDHIANA  IP/DR  
 

                                                                    
8  E/1125/2007  Kohinoor Rubber Mills  C.C.E Chandigarh-i  Sudhir Malhotra./DR  

 
                                                                    
9  E/1220/2007  Kohinoor India Ltd  C.C.E Jalandhar  Sudhir Malhotra./DR  

 
                                                                    

10  E/1221/2007  
KOHINOOR INDIA 

LTD.  

C.C.E. 

CHANDIGARH 

(JALLANDHAR)  

Sudhir Malhotra./DR  
 

11  E/1222/2007  Kohinoor India Ltd  C.C.E Jalandhar  Sudhir Malhotra./DR  

 

    
                                                                

12  E/2189/2007  
Prince Agro & Allied 

Industries  
C.C.E Chandigarh-i  IP/DR  

 

                                                                    

13  E/534/2008  
KOMAL 

ENTERPRISES  
C.C.E. JAMMU  IP/DR  

 

                                                                    

14  E/682/2008  C.C.E. JAMMU  
KOMAL 

ENTERPRISES  
DR/IP  

 



    
      

       
                                                    

15 E/1303/2008  
SONALAC PAINTS & 

COATING LTD  

C.C.E. 

JALLANDHAR(Hq

. at Chandigarh)  

Joy Kumar/DR  
 

                                                                    

16  E/1603/2008  
KHANNA 

INDUSTRIES  

C.C.E 

CHANDIGARH-I  
IP/DR  

 

                                                                    

17  E/1604/2008  
ASSOCIATED 

PLUMBINGS  

C.C.E 

CHANDIGARH-I  
IP/DR  

 

                                                                    

18  E/1633/2008  AMAR INDUSTRIES  
C.C.E 

CHANDIGARH-I  
C. Harishankar/DR  

 

                                                                    

19  E/1634/2008  
ESS AAR 

ENTERPRISES  

C.C.E 

CHANDIGARH-I  
C. Harishankar/DR  

 

                                                                    

20  E/1635/2008  
ESS BEE 

ENTERPRISES  

C.C.E 

CHANDIGARH-I  
C. Harishankar/DR  

 

                                                                    

21  E/1637/2008  S.J.CONCERNS  
C.C.E 

CHANDIGARH-I  
C. Harishankar/DR  

 

                                                                    

22  E/1638/2008  S.R. CONCERNS  
C.C.E 

CHANDIGARH-I  
C. Harishankar/DR  

 

                                                                    

23  E/1639/2008  A.K.ENTERPRISES  
C.C.E 

CHANDIGARH-I  
C. Harishankar/DR  

 

                                                                    

24  E/1640/2008  
DEE KAY 

INDUSTRIES  

C.C.E 

CHANDIGARH-I  
C. Harishankar/DR  

 

                                                                    

25  E/1809/2008  
AMRIT PRECISION 

TOOLS,  

C.C.E 

CHANDIGARH-I  
Bhasin sethi & assiciate/DR  

 

                                                                    

26  E/1810/2008  

MR. HARJEET 

SINGH, 

PROPRIETOR OF  

C.C.E 

CHANDIGARH-I  
Bhasin sethi & assiciate/DR  

 

                                                                    

27  E/2286/2008  
SOHAL 

INDUSTRIES.,  

C.C.E 

CHANDIGARH-I  
Balbir Singh,Advocate/DR  

 

                                                                    

28  E/24/2009  
KOHINOOR INDIA 

LTD.  

C.C.E. 

JALLANDHAR(Hq

. at Chandigarh)  

IP/DR  
 

                                                                    
29  ST/259/2009  RAJ FURNITURES,  C.S.T. DELHI  S. K. Pahwa,Adv/DR  

 
                                                                    
30  C/559/2009  Suretex India Ltd  C.C.E. Rohtak  J. M. Sharma/DR  

 
                                                                    

31  C/633/2009  
SURENDER PAL 

SINGH C/O  
C.C.E. ROHTAK  J. M. Sharma/DR  

 

                                                                    

32  C/634/2009  
RAVINDER PAL 

SINGH C/O  
C.C.E. ROHTAK  J. M. Sharma/DR  

 

                                                                    
33  C/639/2009  C.c. Ludhiana  Punjab Exports  DR/IP  

 
                                                                    

34  E/2608/2009  

NAV JYOTI 

CHEMICALS & 

FERTILIZERS,  

C.C.E. 

CHANDIGARH-I  
Naresh. K. Garg, Advocate/DR  

 



                                                                    

35 E/2609/2009  

NAV JYOTI 

CHEMICALS & 

FERTILIZERS,  

C.C.E. 

CHANDIGARH-I  
Naresh. K. Garg, Advocate/DR  

 

                                                                    

36  E/2654/2009  

BEDI STEEL 

ROLLING MILLS 

LTD.  

C.C.E. LUDHIANA  Sudhir Malhotra./DR  
 

                                                                    

37  E/2655/2009  
BEDI STEELS PVT. 

LTD.  
C.C.E. LUDHIANA  Sudhir Malhotra./DR  

 

                                                                    

38  E/2656/2009  

SHRI AMARJEET 

SINGH BEDI 

DIRECTOR OF  

C.C.E. LUDHIANA  Sudhir Malhotra./DR  
 

                                                                    

39  E/2756/2009  C.C.E. Ludhiana  
Bedi Steels (p) 

Limited,  
DR/IP  

 

                                                                    

40  E/3135/2009  
GAYATRI METAL 

WORKS,  
C.C.E. LUDHIANA  Sudhir Malhotra./DR  

 

                                                                    

41  E/421/2010  Ritzy Polymers  
C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

                                                                    

42  E/680/2010  
Prince Agro & Allied 

Industries,  
C.C.E. Chandigarh-i  

D. S. K. Legal, Attorney & 

Solicitors/DR   

                                                                    

43  E/2586/2010  

BHARAT BOX 

FACTORY 

LTD.(UNIT-I)  

C.C.E. JAMMU  V. LAKSHMI KUMARAN/DR  
 

                                                                    

44  E/2628/2010  C.C.E. JAMMU  

BHARAT BOX 

FACTORY 

LIMITED (UNIT-I)  

DR/IP  
 

                                                                    

45  E/1230/2011  

PUNJAB 

PESTICIDES 

INDUSTRIEAL 

CO.OP SOCIETY 

LTD  

C.C.E. 

CHANDIGARH-I  
VIKRANT KACKRIA/DR  

 

                                                                    

46  E/1360/2011  

SUZUKI 

POWERTRAIN 

INDIA LTD.  

C.C.E. DELHI-III  R. S. Tandon /DR  
 

                                                                   
47  E/1639/2011  JMW INDIA (P) LTD.  C.C.E. JAMMU  Rajesh Kumar & Associates (N) /DR  

 
                                                                    

48  
E/1726/2011 

E/MISC/486/2011  
NIIT GIS LIMITED.,  CHANDIGARH-I  V. LAKSHMI KUMARAN/DR  

 

49 E/1730/2011  Ecocat (India) Pvt Ltd   C.C.E DELHI-IV  Prabhat Kumar/DR  

                                                                     

50  E/1782/2011  
C.C.E. 

CHANDIGARH  

GUPTA 

SMELTERS PVT. 

LTD.  

DR/N. K. Garg, Adv.  
 

                                                                    

51  E/1790/2011  
SHIRDI OVERSEAS 

IMPORT & EXPORT,  
C.C.E. LUDHIANA  

D. S. K. Legal, Attorney & 

Solicitors/DR   

52  E/1793/2011  C.C.E. DELHI-III  

TRICOLITE 

ELECTRICAL 

INDUSTRIES 

LTD.  

DR/IP  
 



                                                                    

53  E/1804/2011  

NORTH WEST 

PAPER KRAFT PVT. 

LTD.  

C.C.E. 

PANCHKULA  
Sudhir Malhotra./DR  

 

                                                                    

54  E/1805/2011  
SHREE LUXMI 

ENTERPRISES,  

C.C.E. 

PANCHKULA  
IP/DR  

 

                                                                    

55  E/1806/2011  SHREE SALES,  
C.C.E. 

PANCHKULA  
IP/DR  

 

                                                                    

56  E/1807/2011  M. D. TRADING CO.,  
C.C.E. 

PANCHKULA  
IP/DR  

 

                                                                    

57  E/2357/2011  

PUNJAB 

PESTICIDES 

INDUSTRIAL CO-

OPERATIVE 

SOCIETY LTD.  

C.C.E. 

CHANDIGARH-I  
VIKRANT KACKRIA/DR  

 

                                                                    

58  E/2363/2011  
SURVA AIR 

PRODUCTS (P) LTD.  

C.C.E. 

CHANDIGARH-I  
C. Harishankar/DR  

 

59 E/2810/2011  

MAIDEN 

PHARMACEUTICAL

S LTD.  

C.C.E ROHTAK  V. LAKSHMI KUMARAN/DR  

 

60  
E/2811/2011  

Sh Naresh Goyal 

Director Of  
C.C.E Rohtak  V. LAKSHMI KUMARAN/DR  

 
                                                                    
51  E/11/2012  KANIN (INDIA)  C.C.E. LUDHIANA  V. LAKSHMI KUMARAN/DR  

 
                                                                    

62  E/83/2012  
EAGLE GLIDE EXIM 

PVT. LTD.  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

63  E/84/2012  
S.K. AUTO 

INDUSTRIES,  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

64  E/97/2012  
EAGLE GLIDE EXIM 

PVT. LTD.  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

65  E/98/2012  
EAGLE GLIDE EXIM 

PVT. LTD.  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

66  E/99/2012  
EAGLE GLIDE EXIM 

PVT. LTD.  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

67  E/100/2012  
EAGLE GLIDE EXIM 

PVT. LTD.  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

68  E/101/2012  
MARSHALL AGRO 

TECH PVT. LTD.  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

69  E/102/2012  

DR. DEWAN D.LAL 

CHOPRA, 

DIRECTOR OF  

C.C.E. DELHI IV  K. K. Anand, Advocate /DR  
 

                                                                    

70  E/103/2012  
EAGLE GLIDE EXIM 

PVT. LTD.  
C.C.E. DELHI IV  K. K. Anand, Advocate /DR  

 

                                                                    

71  E/104/2012  

MARSHALL AUTO 

ANCILLARIES PVT. 

LTD.  

C.C.E. DELHI IV  K. K. Anand, Advocate /DR  
 



                                                                    

72  E/105/2012  

DR. DEWAN D.LAL 

CHOPRA, 

DIRECTOR OF  

C.C.E. DELHI IV  K. K. Anand, Advocate /DR  
 

                                                                    

73  E/270/2012  
KAY JAY FORGINGS 

PVT. LTD.  
C.C.E. LUDHIANA  K. K. Anand, Advocate /DR  

 

                                                                    

74  E/303/2012  

INDSWIFT 

LABORATORIES 

LTD.  

C.C.E. 

CHANDIGARH-I  

D. S. K. Legal, Attorney & 

Solicitors/DR   

                                                                    

75  E/456/2012  
Hitachi Home And Life 

Solutions (india) Ltd.  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

76  E/457/2012  
Hitachi Home And Life 

Solutions (india) Ltd.  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

77  E/458/2012  
Hitachi Home And Life 

Solutions (india) Ltd.  

J C.C.E. ammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

78  E/459/2012  
Hitachi Home And Life 

Solutions (india) Ltd.  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

79  E/460/2012  
Hitachi Home And Life 

Solutions (india) Ltd.  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

80  E/461/2012  
Hitachi Home And Life 

Solutions (india) Ltd.  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

81  E/462/2012  
Hitachi Home And Life 

Solutions (india) Ltd.  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

82  E/808/2012  
Hitachi Home And Life 

Solution I Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

83  E/809/2012  
Hitachi Home And Life 

Solution I Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

84  E/810/2012  
Hitachi Home And Life 

Solution I Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

85  E/1120/2012  
Bharat Box Factory Ltd 

Unit I  

C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

                                                                    

86  E/1270/2012  
Hitachi Home And Life 

Solution (i) Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

87  E/1271/2012  
Hitachi Home And Life 

Solution (i) Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                   

88  E/1514/2012  Jay Ambey Aromatics  
C.C.E. Jammu & 

Kashmir  
C. Harishankar/DR  

 

                                                                    

89 E/3701/2012  Ritzy Polymers  
C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

                                                                   

90  E/3831/2012  
Ind Swift Laboratories 

Ltd  

C.C.E. Jammu & 

Kashmir  
Rupender Singh, Advocate/DR  

 

                                                                    

91  ST/4075/2012  Raj Furnitures  
C.C.E. Service Tax 

- Delhi  
S. K. Pahwa,Adv/DR  

 



                                                                    

92  E/4184/2012  
C.C.E. Jammu & 

Kashmir  

Hitachi Home And 

Life Solution India 

Limited  

DR/IP  
 

93  E/55916/2013  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

India Limited  
DR/IP  

 

                                                                    
94  ST/58235/2013  Raj Furnitures  C.C.E. Delhi  S. K. Pahwa,Adv/DR  

 
                                                                    

95  E/58723/2013  C.C.E. Delhi-iii  
Hindustan Polyester 

Lines  
DR/Hari Shankar  

 

                                                                    

96  E/59418/2013  Abhay Chemicals  
C.C.E. Jammu & 

Kashmir  
Brahmadutta Chamber of Low/DR  

 

                                                                    

97  E/51330/2014  
Cadila Pharmaceuticals 

Limited  

C.C.E. Jammu & 

Kashmir  
Shridevi J Vyas/DR  

 

                                                                    

98  E/51331/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

99  E/51332/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

                                                                    

100  E/51333/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

101 E/51334/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

     
             

102  E/51335/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

     
             

103  E/51336/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. Vyas, Advocate, /DR  

 

104  E/51443/2014  Bbf Industries Ltd  
C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

     
             

105  E/51444/2014  Bbf Industries Ltd  
C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

                                                                    
106  C/51607/2014  Sunflame Enterprises  C.C.E. DELHI-IV  N. K. Sharma & Associates, /DR  

 
                                                                    
107  C/51761/2014  Gagan Impex  C.C.E. DELHI-IV  S. S. Arora/DR  

 
                                                                    
108  C/51762/2014  Gagan Impex  C.C.E. DELHI-IV  S. S. Arora/DR  

 

109  E/53587/2014  
Krishi Rasayan Exports 

Pvt Ltd  

C.C.E. Jammu & 

Kashmir  
Rakesh Punj Advocate/DR  

 

110  E/54378/2014  B B F Industries Unit I  
C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

111  C/54595/2014  Gagan Impex  C.C.E. DELHI-IV  S. S. Arora/DR  
 

                                                                    
112  C/54596/2014  Gagan Impex  C.C.E. DELHI-IV  S. S. Arora/DR  

 
                                                                    
113  C/54597/2014  Gagan Impex  C.C.E. DELHI-IV  S. S. Arora/DR  

 
                                                                    
114  C/54598/2014  Gagan Impex  C.C.E. DELHI-IV  S. S. Arora/DR  

 
                                                                    
115  C/54599/2014  Gagan Impex  C.C.E. DELHI-IV  S. S. Arora/DR  

 
                                                                    

116 E/55041/2014  Bbf Industries Unit Ii  
C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

117  E/55042/2014  Bbf Industries Unit I  
C.C.E. Jammu & 

Kashmir  
V. LAKSHMI KUMARAN/DR  

 

                                                                    



118  ST/55837/2014  C.C.E. Delhi-iv  Dlf Utilities Ltd  DR/IP  
 

                                                                    

119  E/55991/2014  
Sudarshan 

Consolidated Limited  

C.C.E. Jammu & 

Kashmir  

Asmita A. Nayak & Ranjeet K. 

Ranjan Adv./DR   

                                                                    

120  E/56026/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. VYAS/DR  

 

                                                                    

121  E/56027/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. VYAS/DR  

 

                                                                    

122  E/56028/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. VYAS/DR  

 

                                                                    

123  E/56029/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. VYAS/DR  

 

                                                                    

124  E/56030/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. VYAS/DR  

 

                                                                    

125  E/56031/2014  
Cadila Pharmaceuticals 

Ltd  

C.C.E. Jammu & 

Kashmir  
S. J. VYAS/DR  

 

                                                                    
126  ST/50808/2015  Sant Roadlines  C.C.E. Panchkula  Apra & Associates, C.A/DR  

 
                                                                    

127  E/53322/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

128  E/53323/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

129  E/53324/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

130  E/53325/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

131  E/53326/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

132  E/53327/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                   

133  E/53328/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

134  E/53329/2015  
Kashmir Steel Rolling 

Mills  

C.C.E. Jammu & 

Kashmir  
IP/DR  

 

135  E/183/2016  
Muskan Engineering 

Industries  
C.C.E. Panchkula  R. P. Jindal, Consultant (N)/DR  

 

                                                                   
136  E/60611/2017  Arvindra Electricals  C.C.E. Chandigarh-i  Surjeet Bhadu/DR  

 
                                                                    

137  C/60796/2017  
Hero Electric Vehicles 

Private Limited  
C.C. LUDHIANA  Sudhir Malhotra./DR  

 

 

 

Prepared By Checked By 

 

Assistant Registrar/Sr.PS 

CESTAT Chandigarh 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

SINGLE MEMBER BENCH  

CAUSELIST  

Court No. : 2 
 

Date :21/03/2018 

Day :Wednesday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Dr. Devender Singh,Member Technical  

   

S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
REGULAR 

MATTERS     

1  E/4033/2010  C.C.E ROHTAK  RAMA INDUSTRIES,  DR/IP  
 

                                                                    

2  E/4034/2010  C.C.E Rohtak  Manish Steel Services,  
DR/V. LAKSHMI 

KUMARAN   

                                                                    

3  E/60368/2017  C.C.E Faridabad I  
Ms Keselle Schereder Pvt 

Ltd Unit I  

DR/V. LAKSHMI 

KUMARAN   

 
E/CROSS/60309/2017  

    
                                                                    
4  E/60836/2017  Ms Jct Limited  C.C.E Ludhiana  Rajesh chibber/DR  

 
                                                                    

5  E/60033/2018  
Isgec Heavy 

Engineering Ltd  
C.C.E Panchkula  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

6  E/60039/2018  
Ms I J Tools And 

Castings Pvt Ltd  
C.C.E Jalandhar  Sudhir Malhotra./DR  

 

                                                                    
7  E/60043/2018  Ms Hero Steels Ltd  C.C.E Ludhiana  IP/DR  

 
                                                                    
8  ST/60049/2018  Executive Engineer  C.C.E Panchkula  IP/DR  

 
                                                                    
9  E/60050/2018  C.C.E Panchkula  Venus Remedies Ltd  DR/IP  

 
                                                                    

10  E/60051/2018  
Kansai Nerolac Paints 

Ltd  
C.C.E Gurgaon I  

V. LAKSHMI 

KUMARAN/DR   

 

 

Prepared By Checked By 

 

Assistant Registrar/Sr. PS 

CESTAT Chandigarh 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

DIVISION BENCH  

CAUSELIST  

Court No. : 1 
 

Date :21/03/2018 

Day :Wednesday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Mr. Ashok Jindal,Member Judicial  
  

Hon'ble Mr. Anil G. Shakkarwar,Member Technical  

 
S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
MISC.MATTERS 

    

1  
E/COD/60036/2018 

E/60036/2018   
Venkys India Limited  C.C.E Ludhiana  Naveen Bindal/DR  

 

 
REGULAR 

MATTERS     

2 E/3185/2006  C.C.E CHANDIGARH-II  
BHUSHAN 

INDUSTRIES  
DR/IP  

 

                                                                    

3  E/3186/2006  C.C.E CHANDIGARH-II  
BHUSHAN 

INDUSTRIES  
DR/IP  

 

                                                                    
4  E/1915/2007  Ind Swift Limited  C.C.E Chandigarh-i  Pawan Kumar Pahwa/DR  

 
                                                                    
5  E/2014/2007  Ind Swift Limited  C.C.E Chandigarh-i  Pawan Kumar Pahwa/DR  

 
                                                                    

6  E/2712/2007  Ms Sheena Industries  C.C.E Rohtak  
ASHWANI 

SHARMA,ADV/DR   

                                                                    

7  E/438/2008  C.C.E. JAMMU  

ANPHAR 

LABORATORIES 

PVT. LTD.  

DR/V. LAKSHMI 

KUMARAN   

                                                                    

8  E/706/2008  Ms Sheena Industries  C.C.E Rohtak  
ASHWANI 

SHARMA,ADV/DR   

                                                                    

9  E/281/2009  ASTRA LIGHTING LTD.  
C.C.E 

CHANDIGARH-I  
IP/DR  

 

                                                                    

10  
ST/371/2009 

ST/MISC/20/2016  
Avtar Sodhi  C.C.E Ludhiana  Sudhir Malhotra./DR  

 

                                                                    

11  
ST/372/2009 

ST/MISC/21/2016  
Avtar Sodhi Wo Joginder 

Sing Sodhi  
C.C.E Ludhiana  IP/DR  

 

                                                                    
12 ST/373/2009  Jaskirat Singh Bhullar  C.C.E Ludhiana  Sudhir Malhotra./DR  

 
                                                                    
13  ST/374/2009  Gurinder Singh  C.C.E Ludhiana  Sudhir Malhotra./DR  

 
                                                                    
14  ST/375/2009  Sanjeev Mehra  C.C.E Ludhiana  Sudhir Malhotra./DR  

 
                                                                    

15  ST/499/2009  C.C.E Ludhiana  

Smt Avtar Sodhi 

Wife Of Late S 

Joginder Singh Sodhi  

DR/IP  
 

                                                                    

16  ST/500/2009  C.C.E Ludhiana  
Sh Amrit Pal Singh 

Sodhi  
DR/IP  

 

                                                                    
17  ST/501/2009  C.C.E Ludhiana  Sh Sanjeev Mehra  DR/IP  

 
                                                                    
18  ST/502/2009  C.C.E Ludhiana  Sh Jaskirat Singh  DR/IP  

 



                                                                    
19  ST/503/2009  C.C.E Ludhiana  Sh Gurinder Singh  DR/IP  

 
                                                                    

20  E/887/2010  DHRUV INDS. LTD.  C.C.E DELHI-III  
V. LAKSHMI 

KUMARAN/DR   

                                                                    
21  E/58044/2013  C.C.E Delhi-iii  Dhruv Industries Ltd  DR/IP  

 

 
E/CROSS/59909/2013  

    
                                                                   

22  E/961/2010  

MEDLEY 

PHARMACEUTICALS 

LTD.  

C.C.E. JAMMU  K. J. Jhon & Co,Adv /DR  
 

                                                                    

23  E/962/2010  

MEDLEY 

PHARMACEUTICALS 

LTD.  

C.C.E. JAMMU  K. J. Jhon & Co,Adv /DR  
 

                                                                    

24  E/963/2010  

MEDLEY 

PHARMACEUTICALS 

LTD.  

C.C.E. JAMMU  K. J. Jhon & Co,Adv /DR  
 

                                                                    

25  E/1916/2010  
SONALAC PAINTS & 

COATINGS, LTD.  
C.C.E. JAMMU  Joy Kumar/DR  

 

                                                                    

26  E/2238/2010  
SHIRDI OVERSEAS 

IMPORTS & EXPORTS,  
C.C.E LUDHIANA  

Mastan & Company, 

Attorneys & 

Solicitors/DR  
 

                                                                    

27  E/3099/2010  C.C.E. JAMMU  
ALU BOND 

ENTERPRISES  

DR/T. R. 

Rustagi,Advocate   

                                                                    

28  E/3293/2010  
ALU BOND 

ENTERPRISES  
C.C.E. JAMMU  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

29  E/3294/2010  
ALU BOND 

ENTERPRISES,  
C.C.E. JAMMU  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

30  E/3485/2010  
R.B. JODHAMAL & CO. 

PVT. LTD.  
C.C.E. JAMMU  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

31  E/3486/2010  
R.B. JODHAMAL & CO. 

PVT. LTD.  
C.C.E. JAMMU  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

32  E/3487/2010  
R.B. JODHAMAL & CO. 

PVT. LTD.  
C.C.E. JAMMU  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

33  E/3488/2010  
R.B. JODHAMAL & CO. 

PVT. LTD.  
C.C.E. JAMMU  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

34  E/3654/2010  C.C.E. JAMMU  
ALU BOND 

ENTERPRISES,  
DR/IP  

 

                                                                    

35  E/3844/2010  JINDAL DRUGS LTD  C.C.E. JAMMU  
PDS Legal, Advocate 

(M)/DR   

                                                                    

36  E/913/2011  

JACKSON 

LABORATORIES PVT. 

LTD.,  

C.C.E LUDHIANA  Bipin Garg/DR  
 

                                                                    

37  E/914/2011  
JUGAL KISHORE 

SAMARA,  
C.C.E LUDHIANA  Bipin Garg/DR  

 

                                                                   



38  E/915/2011  J.K. PHARMA AGENCIES,  C.C.E LUDHIANA  Bipin Garg/DR  
 

                                                                    

39  E/916/2011  
S.V.R. 

PHARMACEUTICALS,  
C.C.E LUDHIANA  Bipin Garg/DR  

 

                                                                    

40  E/917/2011  
LIFE CARE 

DISTRIBUTORS,  
C.C.E LUDHIANA  Bipin Garg/DR  

 

                                                                    

41  E/918/2011  
BHAGWATI MEDICINE 

TRADERS,  
C.C.E LUDHIANA  Bipin Garg/DR  

 

                                                                    

42  E/1119/2011  

JACKSON 

LABORATORIES PVT. 

LTD.,  

C.C.E LUDHIANA  Bipin Garg/DR  
 

                                                                    

43  E/1120/2011  

JACKSON 

LABORATORIES PVT. 

LTD.,  

C.C.E LUDHIANA  Bipin Garg/DR  
 

                                                                    

44  E/1121/2011  
S.V.R. 

PHARMACEUTICALS,  
C.C.E LUDHIANA  Bipin Garg/DR  

 

                                                                    
45  E/1122/2011  J.K. PHARMA AGENCIES,  C.C.E LUDHIANA  Bipin Garg/DR  

 
                                                                    

46  E/1123/2011  
JUGAL KISHORE 

SHARMA,  
C.C.E LUDHIANA  Bipin Garg/DR  

 

                                                                    

47  E/1824/2011  
GODAWARI 

SPHEROCAST LTD.  

C.C.E 

CHANDIGARH-I  
Bipin Garg/DR  

 

                                                                    

48  E/1825/2011  
SUSHIL KUMAR 

(MANAGING DIRECTOR)  

C.C.E 

CHANDIGARH-I  
Bipin Garg/DR  

 

                                                                    

49  E/1849/2011  

SATIA INDUSTRIES LTD. 

(EARLIER SATIA PAPER 

MILLS LTD. )  

C.C.E 

CHANDIGARH-I  
G. S. Bhangoo/DR  

 

                                                                    

50  
E/1896/2011 

E/EH/60070/2018  
C.C.E LUDHIANA  

FAIRWAY SALES 

CORPORATION,  
DR/Sudhir Malhotra.  

 

                                                                    

51  E/1850/2011  C.C.E. CHANDIGARH  
ABHISHEK 

INDUSTRIES LTD.  
DR/IP  

 

                                                                    

52  E/1872/2011  
CANNON INDUSTRIES 

(P) LTD.  
C.C.E LUDHIANA  

Economic LawS Practic 

At Delhi/DR   

                                                                    
53  E/2145/2011  C.C.E CHANDIGARH-II  Satia Paper Mills Ltd  DR/IP  

 
                                                                    

54  E/2420/2011  NARBADA INDUSTRIES  C.C.E. JAMMU  
V. LAKSHMI 

KUMARAN/DR   

                                                                    
55  E/109/2012  CLUTCH AUTO LTD.  C.C.E. DELHI IV  D. K. Tyagi/DR  

 
                                                                    

56  E/408/2012  
MEGA INTERNATIONAL 

PVT. LTD.  
C.C.E DELHI-III  

V. V. Gautam Advocate 

& Consultant /DR   

                                                                    

57  E/562/2012  
CENTURY KNITTERS 

(INDIA) LTD.  
C.C.E LUDHIANA  Sudhir Malhotra./DR  

 

                                                                    
58  E/563/2012  NATRAJ FABRICS,  C.C.E LUDHIANA  IP/DR  

 
                                                                    
59  E/564/2012  NIMISHA KNITS,  C.C.E LUDHIANA  IP/DR  

 



                                                                    

60  E/577/2012  

CONSOLIDATED COIN 

COMPANY PRIVATE 

LIMITED  

C.C.E. DELHI IV  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

61  E/56473/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  

T. R. 

Rustagi,Advocate/DR   

                                                                    

62  E/56474/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  

T. R. 

Rustagi,Advocate/DR   

                                                                    

63  E/56475/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  

T. R. 

Rustagi,Advocate/DR   

                                                                    

64  E/56476/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

65  E/56477/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

66  E/56478/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

67  E/56479/2013  Jai Shreerasayan Udyog Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

68  E/56480/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

69  E/56481/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

70  E/56482/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

71  E/56483/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

72  E/56484/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

73  E/56485/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

74  E/56486/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

75  E/56487/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

76  E/56488/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

77  E/56489/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

78  E/56490/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

79  E/56491/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                   



80  E/56492/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

81  E/56493/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

82  E/56494/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

83  E/56495/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

84  E/56496/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

85  E/56497/2013  
Jai Shree Rasayan Udyog 

Ltd  

C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

86  E/56679/2013  United Phosphorous Ltd  
C.C.E Jammu & 

Kashmir  

PDS Legal, Advocate 

(M)/DR   

                                                                    

87  E/58061/2013  Berger Paints India Ltd  
C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

88  C/59795/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

89  C/59796/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

90  C/59797/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

91  C/59798/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

92  C/59799/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

93  C/59800/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

94  C/59801/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

95  C/59802/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

96  C/59803/2013  Varun Overseas  C.C.E DELHI-IV  
A. K. Mishra, 

Consultant/DR   

                                                                    

97  E/50338/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

98  E/50339/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

99  E/50340/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

100  E/50341/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 



                                                                    

101  E/50342/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

102  E/50343/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

103  E/50344/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

104  E/50345/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

105  E/50346/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

106  E/50347/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

107  E/50348/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

108  E/50349/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

109  E/50350/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

110  E/50351/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

111  E/50352/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

112  E/50353/2014  Insecticides India Ltd  
C.C.E Jammu & 

Kashmir  
Ajay Jain/DR  

 

                                                                    

113  E/50442/2014  Nilkamal Limited  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    
114  E/51526/2014  C.C.E Jammu & Kashmir  Insecticides India Ltd  DR/IP  

 
                                                                    
115  E/51528/2014  C.C.E Jammu & Kashmir  Insecticides India Ltd  DR/IP  

 
                                                                    
116  E/51529/2014  C.C.E Jammu & Kashmir  Insecticides India Ltd  DR/IP  

 
                                                                    

117  E/53109/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    

118  E/53110/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    

119  E/53111/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    

120  E/53112/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    



121  E/53113/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    

122  E/53114/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    

123  E/53115/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    

124  E/53116/2014  Reckitt Benckiser India Ltd  
C.C.E 

CHANDIGARH-II  

JAWAHAR LAL 

ADVOCATE PRA LAW 

OFFICE/DR  
 

                                                                    

125  E/53323/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

126  E/53324/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

127  E/53325/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

128  E/53326/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

129 E/53327/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

130  E/53328/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

131  E/53329/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

132  E/53330/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

133  E/53331/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

134  E/53332/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

135  E/53333/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

136  E/53334/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

137  E/53335/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

138  E/53409/2014  C.C.E Jammu & Kashmir  
Alstrong Enterprises 

India Pvt Ltd  
DR/IP  

 

                                                                    

139  E/54849/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

140  E/54850/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   



                                                                    

141  E/54851/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

142  E/54852/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

143  E/54853/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

144 E/54854/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

145  E/54855/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

146  E/54856/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

147  E/54857/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

148  E/54858/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

149  E/54859/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

150  E/54860/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

151  E/54861/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

152  E/54862/2014  
Alstrong Enterprises India 

Pvt Ltd  

C.C.E Jammu & 

Kashmir  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

153  E/53870/2014  Alu Bond Enterprises  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

154  E/54440/2014  Nilkamal Limited  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

155  E/54441/2014  Nilkamal Limited  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

156  ST/54974/2014  Surya Pharmaceutical Ltd  
C.C.E 

CHANDIGARH-II  
Pawan Kumar Pahwa/DR  

 

                                                                    

157  E/55662/2014  
Shree Guru Kripa Alloys Pvt 

Ltd  

C.C.E Jammu & 

Kashmir  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

158  E/50736/2015  Alu Bond Enterprises  
C.C.E Jammu & 

Kashmir  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

159  E/51215/2015  Nilkamal Ltd  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

160  C/52593/2016  Ms Bharti Infotel Ltd  C.C.E Icd New Delhi  
Sidharth srivastava 

advocate/DR   

                                                                   
161  E/60014/2016  R B Jodhamal Industries Pvt C.C.E Jammu & C.A S.K 

 



Ltd  Kashmir  MALHOTRA/DR  

                                                                    

162  E/60020/2016  R B Jodhamal & Co Pvt Ltd  
C.C.E Jammu & 

Kashmir  

C.A S.K 

MALHOTRA/DR   

                                                                    

163  E/60037/2016  
R B Jodhamal Industries Pvt 

Ltd  

C.C.E Jammu & 

Kashmir  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

164  E/60133/2016  Samrat Ferro Alloys Pvt Ltd  
C.C.E Jammu & 

Kashmir  

C.A S.K 

MALHOTRA/DR   

                                                                    

165  E/60174/2016  Samrat Ferro Alloys  
C.C.E Jammu & 

Kashmir  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    
166  E/60442/2016  Gawar Construction Limited  C.C.E Rohtak  Naveen Bindal/DR  

 
                                                                    

167  E/60586/2016  Nilkamal Ltd  
C.C.E Jammu & 

Kashmir  

S. K. Malhotra & Co. C. 

A./DR   

                                                                    

168  E/60101/2017  
Ms Chinnmastaka Track 

Industries  

C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

169  C/60870/2017  C.c. Ludhiana  
Oster Knit Private 

Limited  
DR/Naveen Bindal  

 

                                                                    

170  E/60916/2017  Nectar Lifesciences Limited  C.C.E Chandigarh-ii  
Sh. Sudhir Malhotra, 

advocate/DR   

                                                                    

171  E/60002/2018  Narbada Industries  C.C.E Chandigarh-ii  
Sh. Sudhir Malhotra, 

advocate/DR   

                                                                    

172  E/60003/2018  
Sanjiv Goyal Managing 

Director  
C.C.E Chandigarh-ii  Sudhir Malhotra./DR  

 

                                                                    

173  E/60004/2018  Narbada Industries  C.C.E Chandigarh-ii  
Sh. Sudhir Malhotra, 

advocate/DR   

 

Prepared By Checked By 

 

Assistant Registrar/Sr. PS 

CESTAT Chandigarh 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

SINGLE MEMBER BENCH  

CAUSELIST  

Court No. : 2 
 

Date :22/03/2018 

Day :Thursday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Dr. Devender Singh,Member Technical  

   

S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
MISC. MATTERS 

    

1  E/COD/60443/2017  
Ms Sudarshan 

Consolidated Limited  
C.C.E Rohtak  

ASMITA A. NAYAK, 

ADVOCATE/DR   

 
E/60907/2017  

    

 
REGULAR 

MATTERS     

                                                                    

2  E/1953/2008  
HIMANI ALLOYS 

LTD.  
C.C.E ROHTAK  R. P. Jindal,Consultant/DR  

Not Before 

Member J-AJ  

                                                                    
3  E/2965/2012  Ms Sss Enterprises  C.C.E Chandigarh-i  Gagan Kohli/DR  

 
                                                                    

4  E/2966/2012  
Ms Samridhi 

Enterprises  
C.C.E Chandigarh-i  Gagan Kohli/DR  

 

                                                                    

5 E/60409/2017  
Ganga Jamuna Steel 

Pvt Ltd  

C.C.E 

Sonepat(delhi-iii)  
IP/DR  

 

                                                                    

6  E/60070/2018  
Pepsico India Holdings 

Pvt Ltd  
C.C.E Panchkula  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

7  E/60071/2018  
Ms Imperial Auto 

Industries Ltd  
C.C.E Gurgaon I  IP/DR  

 

                                                                    
8  E/60083/2018  Dr Reddys  C.C.E Shimla  IP/DR  

 
                                                                   

9  ST/60094/2018  
Ms Venus Erector Pvt 

Ltd  
C.C.E Panchkula  

SUMER SAINI 

ADVOCATE/DR   

                                                                    

10  ST/60101/2018  
Vishal Tools And 

Forging Pvt Ltd  
C.C.E Ludhiana  Harvinder Singh,Adv/DR  

 

                                                                    

11  ST/60102/2018  
Vishal Tools And 

Forging Pvt Ltd  
C.C.E Ludhiana  Harvinder Singh,Adv/DR  

 

                                                                    
12  E/60105/2018  Munjal Castings  C.C.E Ludhiana  G. S. Bhangoo/DR  

 
 

 

Prepared By Checked By 

 

Assistant Registrar/Sr.PS 

CESTAT Chandigarh 

 

 

 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

DIVISION BENCH  

CAUSELIST  

Court No. : 1 
 

Date :22/03/2018 

Day :Thursday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Mr. Ashok Jindal,Member Judicial  
  

Hon'ble Mr. Anil G. Shakkarwar,Member Technical  

 
S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
MISC MATTERS 

    

1  

C/MISC/60199/2017 

C/MISC/60227/2017 

C/241/2016   
Golden Enterprises  C.C. LUDHIANA  Jagmohan Bansal/DR  

 

 
REGULAR 

MATTERS     

2  E/939/2008  APS ENTERPRISES  C.C.E. DELHI-III  
Vivek Kohli & Ashwani 

Sharma./DR   

                                                                    

3  E/1372/2008  

HINDUSTAN 

NATIONAL GLASS & 

INDUSTRIES LTD.  

C.C.E. ROHTAK  
Saurabh Kapoor ,Rishabh 

Kapoor,Adv/DR   

                                                                    
4  E/1242/2009  C.C.E. LUDHIANA  CLASSIC ALLOYS,  DR/IP  

 
                                                                    

5  E/2150/2009  
CHERA 

ENTERPRISES  
C.C.E. DELHI IV  

Umesh 

Sharma,Consultant/Adv/DR   

                                                                    

6  E/1431/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/A. GUPTA  
 

                                                                    

7  E/1432/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

8  E/1433/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

9  E/1434/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

10  E/1435/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

11  E/1436/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

12  E/1437/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

13  E/1438/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    



14  E/1439/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

15  E/1440/2010  C.C.E. JAMMU  

SONALAC PAINTS 

AND COATINGS 

LIMITED  

DR/IP  
 

                                                                    

16  E/2029/2010  
VENUS STAMPINGS 

PVT. LTD.  
C.C.E. DELHI IV  IP/DR  

 

                                                                    

17  E/3520/2010  
VENUS STAMPING 

PVT. LTD.  
C.C.E. DELHI IV  

R. K. Handoo & Associates 

/DR   

                                                                    

18  E/2096/2010  

SURENDRA 

ENGINEERING 

COMPANY LTD  

C.C.E. 

CHANDIGARH-I  
K. K. Anand, Advocate /DR  

 

                                                                    

19  E/2506/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

20  E/2507/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

21  E/2508/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

22  E/2509/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

23  E/2510/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

24  E/2511/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

25  E/2512/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

26  E/2513/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

27  E/2514/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

28  E/2515/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

29  E/2516/2010  
J & K PIGMENTS 

PVT. LTD.  
C.C.E. JAMMU  IP/DR  

 

                                                                    

30  E/2918/2010  C.C.E. Delhi-iii  

Vertex Customer 

Services India Pvt. 

Ltd.  

DR/IP  
 

                                                                    

31  E/3531/2010  
J & K PIGMENTS 

PVT. LTD.,  
C.C.E. JAMMU  IP/DR  

 

                                                                    

32  E/3532/2010  
J & K PIGMENTS 

PVT. LTD.,  
C.C.E. JAMMU  IP/DR  

 

                                                                    

33  E/3533/2010  
J & K PIGMENTS 

PVT. LTD.,  
C.C.E. JAMMU  IP/DR  

 



                                                                    

34  E/3534/2010  
J & K PIGMENTS 

PVT. LTD.,  
C.C.E. JAMMU  IP/DR  

 

                                                                    

35  E/3535/2010  
J & K PIGMENTS 

PVT. LTD.,  
C.C.E. JAMMU  IP/DR  

 

                                                                    

36  E/3589/2010  
CLASSIC BOTTLE 

CAPS PVT. LTD.,  
C.C.E. DELHI IV  S. K. Pahwa Adv, (New) /DR  

 

                                                                    

37  E/1075/2011  
TRUE FORGE PVT 

LTD  
C.C.E. DELHI IV  D. K. Tyagi/DR  

 

                                                                    
38  E/1080/2011  True Forge Pvt Ltd  C.C.E. Delhi-iv  D. K. Tyagi/DR  

 
                                                                    

39  E/1210/2011  
WALCO 

ENGINEERING LTD.,  
C.C.E. DELHI IV  B. L. Narsimhan/DR  

 

                                                                    

40  E/1211/2011  

MEHRA METAL 

COMPONENTS PVT. 

LTD.,  

C.C.E. DELHI IV  D. K. Tyagi/DR  
 

                                                                    

41  E/1212/2011  

MEHRA METAL 

COMPONENTS PVT. 

LTD.,  

C.C.E. DELHI IV  IP/DR  
 

                                                                    

42  E/1507/2011  C.C.E. LUDHIANA  
NEO VEDIC DRUG 

PHARMA  
DR/Sudhir Malhotra.  

 

                                                                    

43  E/1529/2011  C.C.E. ROHTAK  

INDIAN OIL 

CORPORATION 

LTD  

DR/L. P. Asthana  
 

                                                                    

44  E/1550/2011  HMM COACHES LTD  
C.C.E. 

PANCHKULA  
Gagan Kohli/DR  

 

                                                                    

45  E/1551/2011  HMM COACHES LTD  
C.C.E. 

PANCHKULA  
Gagan Kohli/DR  

 

                                                                    

46  E/1572/2011  
MET TRADE INDIA 

LTD  
C.C.E. JAMMU  praveen sharma/DR  

 

                                                                    

47  E/1785/2011  C.C.E. JAMMU  
KOMAL 

ENTERPRISES,  
DR/IP  

 

                                                                    

48  E/1919/2011  C.C.E. LUDHIANA  
MANKOO INDIA 

PVT. LTD.  
DR/IP  

 

                                                                    

49  E/1920/2011  C.C.E. LUDHIANA  

SHRI GURVINDER 

SINGH MANKOO, 

DIRECTOR OF  

DR/IP  
 

                                                                    
50  E/1925/2011  C.C.E. LUDHIANA  KNA EXPORTS,  DR/IP  

 
                                                                    

51  E/1926/2011  C.C.E. LUDHIANA  
NEVA GARMENTS 

LTD.  
DR/IP  

 

                                                                    

52  E/1927/2011  C.C.E. LUDHIANA  

NEVA CLOTHING 

COMPANY PVT. 

LTD.  

DR/IP  
 

                                                                    
53  E/1928/2011  C.C.E. LUDHIANA  NITIN GOYAL, DR/IP  

 



DIRECTOR OF  

                                                                   

54  E/1929/2011  C.C.E. LUDHIANA  

V.K. BAKSHI, 

GENERAL 

MANAGER, OF  

DR/IP  
 

                                                                    

55  E/1930/2011  C.C.E. LUDHIANA  
VISHAL JAIN, 

DIRECTOR OF  
DR/IP  

 

                                                                    

56  E/1931/2011  
C.C.E. LUDHIANA  

             
 

SMT. NITI JAIN, 

DIRECTOR OF  
DR/IP  

 

                                                                    

57  E/1970/2011  

JSL LTD. 

(FORMERLY 

KNOWN AS JINDAL 

STAINLESS LTD. )  

C.C.E. ROHTAK  K. K. Anand, Advocate /DR  
 

                                                                    

58  
E/1977/2011 

E/EH/60054/2018  
C.C.E. LUDHIANA  

RAGHU EXPORTS 

(INDIA) PVT. LTD.  
DR/IP  

 

                                                                   

59  E/1998/2011  
VALLABH FABRIKS 

LTD.  
C.C.E. LUDHIANA  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

60  E/1999/2011  

SHRI BHUSHAN 

KUMAR JAIN, 

DIRECTOR OF  

C.C.E. LUDHIANA  IP/DR  
 

                                                                    

61  E/2012/2011  

ACTION 

CONSTRUCTION 

EQUIPMENT LTD.  

C.C.E. DELHI IV  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

62  E/2015/2011  JCB INDIA LTD.  C.C.E. DELHI IV  
R. Muralidharan 

(Consultant)/DR   

                                                                    

63  E/2024/2011  C.C.E. LUDHIANA  
AMRITSAR 

FORGINGS  
DR/IP  

 

                                                                    

64  E/2059/2011  C.C.E. LUDHIANA  
VALLABH 

FABRICS LTD  

DR/V. LAKSHMI 

KUMARAN   

                                                                    

65  E/2060/2011  C.C.E. LUDHIANA  

SH BHUSHAN 

KUMAR 

JAIN,DIRECTOR  

DR/IP  
 

                                                                    

66  E/58161/2013  Samrat Plywood Ltd  
C.C.E. 

CHANDIGARH-II  
Jagmohan Bansal/DR  

 

                                                                    

67  E/58162/2013  Rajiv Singhal Director  
C.C.E. 

CHANDIGARH-II  
IP/DR  

 

                                                                    

68  E/58163/2013  
Rohit Gupta Executive 

Director  

C.C.E. 

CHANDIGARH-II  
IP/DR  

 

                                                                    

69  E/58164/2013  
Parmanand Purohit 

Accountant  

C.C.E. 

CHANDIGARH-II  
IP/DR  

 

                                                                   

70  E/50275/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

                                                                    

71  E/50276/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd.  
DR/IP  

 

                                                                    



72  E/50277/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(ndia) Ltd  
DR/IP  

 

                                                                    

73  E/50278/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

                                                                    

74  E/50279/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd.  
DR/IP  

 

                                                                    

75  E/50280/2014  
C.C.E. Jammu & 

Kashmir  

Crop 

Chemicals(india) Ltd  
DR/IP  

 

                                                                    

76  E/50281/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

                                                                    

77  E/50282/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

                                                                    

78  E/50283/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

                                                                    

79  E/50284/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

                                                                    

80  E/50285/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

                                                                    

81  E/50286/2014  
C.C.E. Jammu & 

Kashmir  

Crop 

Chemicals(india) Ltd  
DR/IP  

 

                                                                    

82  E/50287/2014  
C.C.E. Jammu & 

Kashmir  

Crop 

Chemicals(india) Ltd  
DR/IP  

 

                                                                    

83  E/50288/2014  
C.C.E. Jammu & 

Kashmir  

Crop 

Chemicals(india) Ltd  
DR/IP  

 

                                                                    

84 E/50289/2014  
C.C.E. Jammu & 

Kashmir  

Crop Chemicals 

(india) Ltd  
DR/IP  

 

85  E/50315 /2014  M S Services Pvt ltd  C.C.E Chandigarh  Sudhir Malhotra/DR              

86  
E/53579/2014  

Sun Pharma 

Laboratories Ltd  

C.C.E. Jammu & 

Kashmir  

A. B. Nawal & 

Associates,/DR   

                                                                    

87  E/53581/2014  
Sun Pharma 

Laboratories Ltd  

C.C.E. Jammu & 

Kashmir  

A. B. Nawal & 

Associates,/DR   

                                                                    

88  E/53582/2014  
Sun Pharma 

Laboratories Ltd  

C.C.E. Jammu & 

Kashmir  

A. B. Nawal & 

Associates,/DR   

                                                                    

89  E/53583/2014  
Sun Pharma 

Laboratories Ltd  

C.C.E. Jammu & 

Kashmir  

A. B. Nawal & 

Associates,/DR   

                                                                    

90  E/53584/2014  
Sun Pharma 

Laboratories Ltd  

C.C.E. Jammu & 

Kashmir  

A. B. Nawal & 

Associates,/DR   

                                                                    

91  E/53736/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

92  E/53737/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    



93  E/53738/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

94  E/53739/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

95  E/53740/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

96  E/53741/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

97  E/53742/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

98  E/53743/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

99  E/53744/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

100  E/53745/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

101  E/53746/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

102  E/53747/2014  Indigo Flavours Pvt Ltd  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

103  E/55156/2014  
Zuventus Healthcare 

Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    

104  E/55476/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

105  E/55477/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

106  E/55478/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

107  E/55479/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

108  E/55480/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

109  E/55481/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

110  E/55482/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

111  E/55483/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

112  E/55484/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

113  E/55485/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 



                                                                   

114  E/55486/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

115  E/55487/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

116  E/55488/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

117  E/55489/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

118  E/55494/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

119  E/55510/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

120  E/55511/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

121  E/55512/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

122  E/55513/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

123  E/55514/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                   

124 E/55515/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

125  E/55516/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

126  E/55517/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

127  E/55518/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

128  E/55519/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

129  E/55520/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

130  E/55521/2014  
C.C.E. Jammu & 

Kashmir  

Met Trade India Pvt 

Ltd  
DR/IP  

 

                                                                    

131  E/55522/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

132  E/55523/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

133  E/55524/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    
134  E/55525/2014  C.C.E. Jammu & Met Trade India Ltd  DR/IP  

 



Kashmir  

                                                                    

135  E/55526/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

136  E/55527/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

137  E/55528/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

138  E/55538/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

139  E/55539/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

140  E/55540/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

141  E/55541/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

142  E/55542/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

143  E/55543/2014  
C.C.E. Jammu & 

Kashmir  
Met Trade India Ltd  DR/IP  

 

                                                                    

144  E/50587/2015  Uflex Ltd Unit Ii  
C.C.E. Jammu & 

Kashmir  
Arvind Arora,Advocate/DR  

 

                                                                    

145  E/50588/2015  Uflex Ltd Unit Ii  
C.C.E. Jammu & 

Kashmir  
Arvind Arora,Advocate/DR  

 

                                                                    

146  E/51034/2015  Jsb Aluminium  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

147  E/51035/2015  Jsb Aluminium  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

148  E/51064/2015  
Emcure 

Pharmaceuticals Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    

149  E/51065/2015  
Emcure 

Pharmaceuticals Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    

150  E/51080/2015  Jmw India Pvt Ltd  
C.C.E. Jammu & 

Kashmir  

Rajesh Kumar & Associates 

(N) /DR   

                                                                    

151  E/51510/2015  Satyam Cements  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

152  E/51511/2015  Satyam Cements  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

153  E/52088/2015  
Zuventus Healthcare 

Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    

154  E/52089/2015  
Zuventus Healthcare 

Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    



155  E/52090/2015  
Zuventus Healthcare 

Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    

156  E/52352/2015  Uflex Ltd  
C.C.E. Jammu & 

Kashmir  
Arvind Arora,Advocate/DR  

 

                                                                    

157  E/52353/2015  Uflex Ltd  
C.C.E. Jammu & 

Kashmir  
Arvind Arora,Advocate/DR  

 

                                                                    

158  E/52354/2015  Uflex Ltd  
C.C.E. Jammu & 

Kashmir  
Arvind Arora,Advocate/DR  

 

                                                                    

159  E/53330/2015  
Sds Ramcides Crop 

Science Pvt Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    

160  E/53331/2015  
Sds Ramcides Crop 

Science Pvt Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

                                                                    

161  E/53332/2015  
Sds Ramcides Crop 

Science Pvt Ltd  

C.C.E. Jammu & 

Kashmir  

Ram Narain & Gautam 

Chugh, Adv/DR   

 

 

Prepared By Checked By 

 

Assistant Registrar/Sr.PS 

CESTAT Chandigarh 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

SINGLE MEMBER BENCH  

CAUSELIST  

Court No. : 2 
 

Date :23/03/2018 

Day :Friday 

Time : 10:30A.M 

CORAM:  
  

Hon'ble Dr. Devender Singh,Member Technical  

   

S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
REGULAR MATTERS 

    
1  E/3749/2012  Harihar Steel Forgings Co  C.C.E Delhi-iv  IP/DR  

 
 

 

Prepared By Checked By 

 

Assistant Registrar/Sr.PS 

CESTAT Chandigarh 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL  

SCO 147-148 SECTOR 17-C CHANDIGARH  

DIVISION BENCH  

CAUSELIST  

Court No. : 1 
 

Date :23/03/2018 

Day :Friday 

Time : 10:30A.M 

CORAM:  
   

Hon'ble Mr. Ashok Jindal,Member Judicial  
  

Hon'ble Mr. Anil G. Shakkarwar,Member Technical  

 
S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 
MISC. MATTERS 

    

1  E/MISC/60051/2018  Crystal Crop Protection P Ltd  
C.C.E. Jammu & 

Kashmir  

T. R. 

Rustagi,Advocate/DR   

 
E/1888/2011  

    

 
REGULAR 

MATTERS     

2 E/2648/1999  
Haryana Acrylic Mfg Co Pvt 

Ltd  
C.C.E Ltu Delhi  

Prem Ranjan 

Kumar,Adv/DR   

                                                                    

3  E/405/2009  PLATINUM IT SOLUTIONS  C.C.E. JAMMU  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

4  E/747/2009  Raman Boards  C.C.E. Delhi-iii  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

5  E/893/2009  

SHRI V.L. PANDEY, HEAD 

OPERATIONS, OF RAMAN 

BOARDS LTD.  

C.C.E. DELHI-III  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

6 E/106/2010  Raman Boards  Delhi-iii  
V. LAKSHMI 

KUMARAN/DR   

                                                                    

7  E/107/2010  
SHRI V.L.PANDEY, HEAD 

OPERATIONS  
DELHI-III  IP/DR  

 

8 E/2991/2009  C.C.E. LUDHIANA  
RATTAN HEAVY 

ENGINEERS,  
DR/IP  

 

   
                                                                

9  E/2965/2010  
CADILA 

PHARMACEUTICALS LTD.  
C.C.E. JAMMU  

S. J. Vyas, Advocate, 

/DR   

                                                                    

10  E/2966/2010  
CADILA 

PHARMACEUTICALS LTD.  
C.C.E. JAMMU  

S. J. Vyas, Advocate, 

/DR   

                                                                    
11  E/895/2011  IPF VIKRAM INDIA LTD.,  CHANDIGARH-I  M. H. Patil /DR  

 
                                                                    

12  E/1600/2011  
SUN PHARMACEUTICAL 

INDUSTRIES,  
C.C.E. JAMMU  

A. B. Nawal & 

Associates,/DR   

                                                                    

13  E/1601/2011  
SUN PHARMACEUTICAL 

INDUSTRIES,  
C.C.E. JAMMU  

A. B. Nawal & 

Associates,/DR   

                                                                    

14  E/1602/2011  
SUN PHARMACEUTICAL 

INDUSTRIES,  
C.C.E. JAMMU  

A. B. Nawal & 

Associates,/DR   

15  E/1905/2011  C.C.E. ROHTAK  

AUSTENITIC 

CREATIONS PVT. 

LTD.  

DR/IP  
 

                                                                    



16  E/2227/2011  
SUN PHARMACEUTICAL 

INDUSTRIES,  
C.C.E. JAMMU  

A. B. Nawal & 

Associates,/DR   

                                                                    

17  E/635/2012  JCBL LTD. (UNIT-II)  
C.C.E. 

CHANDIGARH-I  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

18  
E/649/2012 

E/EH/60080/2018  
HAWKINS COOKERS LTD.  C.C.E. LUDHIANA  

PDS Legal, Advocate 

(M)/DR   

                                                                    

19  E/730/2012  ULTRATECH CEMENT LTD  
C.C.E. 

CHANDIGARH-I  

V. LAKSHMI 

KUMARAN/DR   

                                                                    

20  E/758/2012  
IND-SWIFT 

LABORATORIES LIMITED  

C.C.E. 

CHANDIGARH-I  

D. S. K. Legal, Attorney 

& Solicitors/DR   

                                                                    

21  E/759/2012  
IND-SWIFT 

LABORATORIES LIMITED  

C.C.E. 

CHANDIGARH-I  

D. S. K. Legal, Attorney 

& Solicitors/DR   

                                                                    

22  E/787/2012  Bassi Steels Ltd  
C.C.E. Chandigarh-

ii( Appeal)  
Naveen Bindal/DR  

 

                                                                    

23  E/788/2012  
Jiwan Singhla Director Bassi 

Steels Ltd  

C.C.E. 

CHANDIGARH-II  
Naveen Bindal/DR  

 

                                                                    

24  E/796/2012  Tara Feed Ltd  
C.C.E. 

CHANDIGARH-II  
N. K. Garg, Adv. /DR  

 

                                                                    

25  E/812/2012  Aar Kay Industries  C.C.E. DELHI-IV  
S. Jaina & 

Associates/DR   

                                                                    

26  E/813/2012  Harish Mehndiratta  C.C.E. DELHI-IV  
S. Jaina & 

Associates/DR   

                                                                    

27  E/822/2012  Sumit Mehndiratta  C.C.E. DELHI-IV  
S. Jaina & 

Associates/DR   

                                                                    
28  E/950/2012  Zed Pharmaceuticals  C.C.E. Panchkula  Gagan Kohli/DR  

 
                                                                    

29  E/955/2012  Tata Motors Ltd  
C.C.E. 

CHANDIGARH-II  

V. Sridhara, Advocate 

/DR   

                                                                    

30  E/55626/2013  
Works Manager M Rail Coach 

Factory  
C.C.E. Ludhiana  Sudhir Malhotra./DR  

 

                                                                    

31  E/50086/2014  Rail Coach Factory  C.C.E. Ludhiana  
Rajesh Mahna & Co. 

(Advocates)/DR   

                                                                    

32  E/51779/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

33  E/51780/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

34  E/51781/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

35  E/51782/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

36  E/51783/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    



37  E/51784/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

38  E/51785/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

39  E/51786/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

40  E/51787/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

41  E/51788/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

42  E/51789/2014  Nitin Enterprises  
C.C.E. Jammu & 

Kashmir  
IP/DR  

 

                                                                    

43  E/52415/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

44  E/52416/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

45  E/52417/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

46  E/52418/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

47  E/52419/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

48  E/52420/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

49  E/52421/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

50  E/52422/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

51  E/52423/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

52  E/52424/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

53  E/52425/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

54  E/52426/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

55  E/52427/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

56  E/52428/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

57  E/52429/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   



                                                                   

58  E/52430/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

59  E/52431/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

60  E/52432/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

61  E/52433/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

62  E/52434/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

63  E/52435/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

64  E/52436/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

65  E/52437/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

66  E/52438/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

67  E/52439/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

68  E/52655/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

69  E/52656/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

70  E/52657/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

71  E/52658/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

72  E/52659/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

73  E/52660/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

74  E/52661/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

75  E/52662/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

76  E/52663/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

77  E/52664/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    
78  E/52665/2014  Hardcastle Petrofer Pvt Ltd  C.C.E Jammu & JATIN MAHAJAN 

 



Kashmir  ADV/DR  

                                                                    

79  E/52666/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

80  E/52667/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

81  E/52668/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

82  E/52669/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

83  E/52670/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

84  E/52671/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

85  E/52672/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

86  E/52673/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

87  E/52674/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

88  E/52675/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

89  E/52676/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

90  E/52677/2014  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

91  E/53580/2014  Sun Pharma Laboratories Ltd  
C.C.E Jammu & 

Kashmir  

A. B. Nawal & 

Associates,/DR   

                                                                    

92  E/54229/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

93  E/54230/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

94  E/54231/2014  Sun Pharma Laboratories Ltd  
C.C.E 

CHANDIGARH-II  

A. B. Nawal & 

Associates,/DR   

                                                                    

95  E/54918/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

96  E/54919/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

97  E/54920/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

98  E/54922/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    



99  E/54923/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

100  E/54924/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

101  E/54925/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

102  E/54926/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

103  E/54927/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

104  E/54928/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

105  E/54929/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

106  E/54930/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

107  E/54931/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

108  E/54932/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

109  E/54933/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

110  E/54934/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

111  E/54935/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

112  E/54936/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

113  E/54937/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                   

114  E/54938/2014  Hardcastle Petrofer P Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

115  E/55232/2014  Sun Pharma Laboratories Ltd  
C.C.E Jammu & 

Kashmir  

A. B. Nawal & 

Associates,/DR   

                                                                    

116  E/55233/2014  Sun Pharma Laboratories Ltd  
C.C.E Jammu & 

Kashmir  

A.B. NAWAL & 

ASSOCIATES/DR   

                                                                    

117  E/55234/2014  Sun Pharma Laboratories Ltd  
C.C.E Jammu & 

Kashmir  

A.B. NAWAL & 

ASSOCIATES/DR   

   

  

 

                                                                

118  E/55235/2014  Sun Pharma Laboratories Ltd  
C.C.E Jammu & 

Kashmir  

A.B. NAWAL & 

ASSOCIATES/DR   

                                                                    



119  E/51135/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                   

120 E/51136/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

121  E/51137/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

122  E/51138/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

123  E/51140/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

124  E/51141/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

125  E/51142/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

126  E/51144/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

127  E/51145/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

128  E/51146/2015  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

129  E/52305/2015  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

130  C/53686/2015 Impex Steel And Bearing Co  C.C.E New Delhi  
Prem Ranjan 

Kumar,Adv/DR  
 

131  E/60001/2016  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

    
                                                                

132  E/60264/2016  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

133  E/60267/2016  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

134  E/60273/2016  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

135  E/60274/2016  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

136  E/60275/2016  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

137  E/60276/2016  Nitin Enterprises  
C.C.E Jammu & 

Kashmir  
IP/DR  

 

                                                                    

138  E/60296/2016  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

139  E/60297/2016  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   



                                                                    

140  E/60298/2016  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

141  E/60299/2016  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    

142  E/60300/2016  Hardcastle Petrofer Pvt Ltd  
C.C.E Jammu & 

Kashmir  

JATIN MAHAJAN 

ADV/DR   

                                                                    
143  E/60392/2017  Rail Coach Factory  C.C.E Jalandhar  Sudhir Malhotra./DR  
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